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FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankrupicy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

AYSHWARYA SEA FOOD LLP

1. | Name of Corporate Person AYSHWARYA SEA FOOD LLP
2. | Date of incormporation of Corporate | 09707 /2018
Person

3. | Authority under which Corporate ROC Chennai
Person is incorporated, registered

4. | Limited Liability Identity Number AAM-D3D2
of Corporate Person

5. | Address of the registered office 4/364, ANMNA SALAI, PALAVAKIKKAM, Chennai,
and principal office (if any) of Tamil Madu, India, 500041
Comorate Person

6. | Lguidation Commeancement 29/06,/2026
Date of Corporate Person

7. | Name, address, email address, Mr. Chandrasekhar Sagutoor
telephone number and the Office Address: F4 & F5, First Floor, SVP Salma
registration number of the Arcade Complex, MN0.333, Kodambakkam Main Road,
Liquidator Trust Puram, Kodambakkam, Chennai - 600 024,

Tamil MNadu.

Email Address: liquidatorasflip@gmail.com
Telephone: 9500159376

Registration No.

IBBI/IPA-001/IP-POOSG0,/ 20172018,/ 11581

8. | Last date for submission of claims = 29/07/2026
Motice is hereby given that the AYSHWARYA SEA FOOD LLP has commenced voluntary
liguidation on 29th June 2026.
The stakeholders of AYSHWARYA SEA FOOD LLP are hereby called upon to submit a
proof of their claims, on or before 29th July 2026, to the liquidator at the address
mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.
Submission of false or misleading proofs of claim shall attract penalties.
(Sd/-)
CHANDRASEKHAR SAGUTOOR
LIQUIDATOR
Date: 17 July 2026
Place: Chennai
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